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(d) whether the decision for dis- THE MINISTER OF COMMERCE 

continuance of the scheme is against AND CIVIL SUPPLIES Ie STEEL 
'he wishes of the Uttar Pradesh Gov. AND MINES (SHRI PRANAB MU-
ernment em~loyees; and KHERJEE): (a) & (b) No such 

soheme is at present under Govern-
(e) whether Government are con-

aidering to continue it for the benefit 
of the Uttar Pradesh Government 
employees? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JAGANNATH PAHADIA): 
(a), (b) and (c) Some years ago, 
the Government of Uttar Pradesh 
had introluced group insurance 
schemes for their employees includ-.. ' lng po]Jce personnel, in collaboration 
with the Life Insurance Corporation 
of India. The schemes provided, in-
ter alia, that in the event of the 
death of an employee during service, 
a sum of Rs. 12,OOOI-shall be paid to 
the family of the deceased. In order 
to ,provide higher death cover to 
various categories of employees, the 
Government of Uttar Pradesh has 
discontinued the LIC Scheme and 
started self-administered schemes 
with the prior approval of the Cen ~ 
tral Government as envisaged in the 
Life Insurance Corporation Act with 
eflect from 1st March, 1980. 

(d) Government of India have 
not; received any complaints in this 
regard. 

(e) The matter concerns the Gov-
ernment of Uttar Pradesh. 

Dry Port at Bharatpur 

2100. SHRI RAJESH PILOT: Will 
the Minister of COMMERCE AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether there has been any 
plan to have a dry port at Bharatpur, 
and 

(b) if so, what is the progress in 
the matter? 

ment's active consideration. 

Transport and Power for t,he Aluml. 
nium Plant in Koraput, .Orlsa 

2101. SHRI GIRIDHAR GOMANGO: 
Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether his Ministry discussed 
with the Ministries of Railways and 
Energy for the transport and power 
for the proposed aluminium plant at 
Damanjodi in Koraput District ef 
Orissa State; and 

(b) if so, the outcome thereof? 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRI PRANAB 
MUKHERJEE): (a) & (b) The feasi-
bility report of the Orissa alumina I 
aluminium complex is presently under 
scrutiny by the appraisal agencies 
of Government. Before the matter is 
placed before the publi-c Investment 
Board, prOlposals for provision of 
Railway facilities and power supply 
to the project will be finalised in con-
sultati·on with the concerned agen-
cies. 

Direct Air Flight between Delhi and 
state Headquarters 

2102. PROF. P. J. KURIEN: Will 
the Minister of TOURISM AND C[VIL 
AVIATION be pleased to state: 

(a) what are the state headquarters 
at present having no direct air flights 
to Delhi; 

(b) will Government take ~teps to 
introduce direct flights to Delhi from 
these headquarters also; and 

(c) whether Government propose to 
introduce direct flight to Delhi fr.m 
Trivandrum immediately? 



~s w,.._ """',,, CJIA1'.rBA 8. leGa (,sAKA) Wt1tteA A""",.,. d6 
THE KINISTIlR OF TOUlUS'K I AND CIVIL SOPPUBS" 8T.DL 

AND CIVIL AVlArtON ANJ) LA- AND MINIIJ (SJIRI PBANAB JIV-
DOUR (SHRt I. B. PAT.NAlX): KBJ:RJlJZ): !a) DurIDI the lilt 
(a) & (b) Indian Airaues dae8 not three ,-ears 'Qa~ 18V'1-'18, 19'11-. 
operate allY air sendee to the Cap- aDd 1979-80 CPO had eDtereci iJdo. 
tals of the following states: - 10 contracts for L.Base aDd 8 .... 
Sto,te Capita! tracts for Chloram,phentcol Powder. 
libnachal ·s~ 
Sikkim Gangtok 
Me,halaya ShUlODg 
Nagaland Kohima. 

The Capitals of the following 
States which are airlinked have DO 
direct flight to and from Delhi:-
ICerala Trivandrum 
Maaipura Imphal 
Tripura Agarta:' 

They are however connected to 
Delhi by same day by connecting 
services as explained below:-

Trivandrum to Delhi via Bombay 
IC-168/185 (Arr. IC 168 1200/Dep. 
IC-485 1445 hours) 
Imphal to Delhi via Calcutta 
IC-218/~O (Arrival IC-218 1200/ 
Dep. IC-410 1235 hours). 
Agartala to Delhi via Calcutta Ie-
236/402 (Arrival IC-236 1840/ 
Dep. IC-402 2020 hours). 

Taking into account the present 
level of traffic demand and the air-
craft resources, Indian Airlines has 
no plans to introduce direct tUghts to 
Delhi from the aiborve State Head-
qaarters. 

(c) No, Sir. 
eotttracts entered into by s.e.p.c. 

eel Chloramphenicol 
2103. SHRI CHANDERDEO 

PRASAD VERMA: 
Will the Minister of COM:MERCE 

A'HD CIVIL SUPPLIES be pleased to 
state: 

(a) the number of contrects entered 
in'o by the State Chemical and Phar-
aaceutical Corporation of India Ltd., 
a IUbsldiary of State Trading Corpont-
tioD. for L-Base and ChlorampheDicol 
.u:rtng the last three years; 

(b) whether an Increased price hal 
bel!D paid every time; and 

I") if so, the reasons thereeft 
~ MlNIS'l'ER OF COM:Mll2CE 

(b) No, Sir. 
(0) Does not apply. 

I'OreIIn Debt 
2104. SHRI A. NDLALOBi'l'BA 

DASAN: 
Will the Minister of FINANCE 

'be pleased to state: 
(a) what was the total indebtedDels 

of India, as on 1st January, 1980; aDd 
(b) what was the break up of aucti 

indebtedness to U.S.A., U.s.s.R., U .It., 
Japan, France, Federal BepubUc of 
Germany and other countries? 

THE MINISTER OF STA'l'lC IN TIm 
MINISRY OF FINANCE (SHRI lA-
GANNATH PAHADIA): (8) The 
total external indebtedness of India 
as on 1st January. 1980 was BI. 
12,339.31 crores. 

(b) A statement is attached givinl 
break: up of such indebtedness by 
countries and institutions. 

Statement 

Br-.k-up of Extel'lUll Debt 01 IiIdIa by 
cO'aDtfteti _d by ta.dtadoa. _ 011 

Istj ... _" .g80 
(Rs. crores) 

Coun try/Insti tution Debt Outstanding 

I. U.S.A. . 2640'92 

2. U.S.S.R. 179 00 

3· U.K. 890 '15 

4· Japan 7Q6'78 

5· Francf'" 3~8·o6 

6. F.R.G. . 15°8·62 

7· Austria 28'95 

8. Belgium • 65.81 




